
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

EXECUTION APPLICATION NO. 41 OF 2025 
IN 

ORIGINAL APPLICATION NO. 56 OF 2015 
 
IN THE MATTER OF: 
SHAILESH SINGH             … APPLICANT 

VERSUS 
DISTRICT MAGISTRATE,  
GHAZIABAD & ORS.      … RESPONDENTS 
 

INDEX 

S.NO. PARTICULARS PAGE NOS. 

1.  STATUS REPORT ON BEHALF OF 

RESPONDENT NO. 2, GHAZIABAD MUNICIPAL 

CORPORATION 

01 – 05 

 
FILED BY           

 
MALAK BHATT  

ADVOCATE FOR RESPONDENT NO. 2/ 

GHAZIABAD MUNICIPAL CORPORATION 

C-2, THIRD FLOOR, NIZAMUDDIN EAST, 

NEW DELHI - 110013 

M: +91-9650592002 

E: malak@nmlawchambers.in 

 

DATE: 18.03.2026 

NEW DELHI 
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